i Foy | Declaration of Assets and Liabilities

Year E@%‘%‘é

W I, v N/’?Y KU 7\7/?;‘53 ., Son/daughter/wife oflﬂute }Q/gm /D,Qﬁjﬁpb%
aged ............. yﬂ .............. years, belonging to @5%/0:— f?/'HfhWQ\l ...........

ﬁ\d\m service and presently wo.rkmg asB/HﬁA V’DH%N gﬂgy/?p/ym/;

give herein:below the details of the assets (immovable, movable, ban_,}_g._-_ balance, etc.) of

mysélfy my-spouse-and dependants*:

FAs Detalls of: movabfe assets -
(Assets:in=joint: name: Iidicating the extent ofjomt ownership will also have to be

«given)

SF. “Description | #salf f?sbpusa Dependant-1
Name Etc. Name

#No, + Namé(s) “Name
(i) | Cash 'N}l MEL{ )\”L I "N/Z, I N/Z/]
- (ii) [ Deposits in o ' N
) Inslttons And
/ | Non-Banking N}L
Financial

‘k//‘ ' Companles
(i) | Bonds, s . 5

a Py L T L ] I - s poaeay A
De_bentg::&s and NfZ/ ) o

Dependant-za Dependant-B-_} '

Shares in
companies

' (iv) | Other financial
ih institutions, .
5 e NSs; Postal | 43)) |
1212¢ | - [Savings; e | V! e T
- Policies, etc

(v) »Mﬁt_-oru\'/'ehicies' \
(details of ']\VL = | | , |
make,' etc.) : b S | -

(vi) | Jewellery (give ;
details of N ]L

weight’ and — — ——
value)

i) | Oth ts, B ’ ' N , \ : ,
" i | NI NI NI NL | NiL
of claims / ’
interests

- Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
" Exchange in fespect of Hsted companies and as per books m the case of non listed

" companies should be given. .
i Dependant_here means a person substantially. . dependent on. the iINcomMesof:: the=swewwee

e iy 'employee , | @‘7’)7 %7}




-

B. Details of Immovable assets :

also have to be indicated]

[Note: Properties in joint ownership indicating the extent of joint ownership will

Dependant-1
Name

Self Spouse

“Description
Name(S)

%Sy,
*1%No.

Depend_ant-S]

Etc, Name

Dependant-2
Name

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(i)

N

Non-Agricultural Land
- Location(s)
--Survey number(s)
—<Extent (Fotal—— — | - [
measurement)
Current:market value .

(1)

‘Buildings (Commercial
-and residentlal)
Location(s)

- Survey /daoor.
number(s)

- Extent (Total
measurement)

- Current market
value

i)

'Houses / Apartments,
etc,

- Location(s)_

- Survey /door
number(s)

- Extent (Total
measurement)
-Current market
value . ...

(iv)

T o

ﬁﬁ?‘
nﬁf"’

E
d;._.

ST

-(v)‘ 'Others: (sech as
-~ - |.interest-in- property-)'-:.-

Aty e e

“(2)
* institutions and government dues:- -
[Note Please gfve separate details for each item)

1 give hereln below the deta“s of my liabilities / overdues to pubhc financial -

SRt

1 & s
= i
=)

Amount cutstandlpg»as

¥ Sr, Descrfptmn ! Name & address of Bank /-

. j Financial Institutions(s) / | 0N wsvssiwsnnns,

3 i - ~_Department (s)

.(a) | (i) Loans from Banks , S&/ J /él,g /
(1) Loans from financial ! 202N -—Z_g’” [ Eﬂ/}/ 233}57;’:
institutions.... - e e
(iii) Government Dues \

(a) dues to départments 7\)4 L ;
dealing with government , : , :
accommodation \ '
(b) dues to departments _ |
dealing W|th Supply of _ . W } L .
water . o I '
() dues to departments | AT BN DT -
T[T [dealing with supply of I . 4 '
electricity A
P i A %-ﬂw'#
i A W




(d) dues to departments \
dealing with telephones 7\/) b
(e) dues to departments ) '
dealing with government

transport (including T\ /L
aircraft and helicopters)

L
(f) Other dues,. if any 7\}) [+

(b) (i) Income Tax Including

surcharge [Also indicate B w HP,J('U) fjé:D

the assessment year upto

which Income Tax Return

filed. Give also Permanent

" | Account Number (PAN)]
-1 (ii) Wealth Tax [Also

~  ['indicate the assessment

" |eyear upto which Wealth

ETax:sréturn filed.].

- [2(li):Sales Tax [Only-in

- [:ease:0fiproprietary

"B business] ,

(V) Property:Tax:

~C.  Personal:Detail-

1

* GPF/CPF/PRAN No. F7¢ / 2 Z//f-—f)gﬂ ,
='Ger‘1der B :‘ (M/F) '

i - Z‘ (ap/o)
e it e By 3

'

Class/Group

B S.5.- Ellhar Secretarlat Serv[ce etc.)

HomeDistrict ;49{1)#}\) 5‘}/\1/ g 1
g B herebv declare that the above deta:ls are true to ‘the" best of" my""'
knowledge and bellef. . . " e i 1% 5

: Slgn.a‘ture %%W ........

g — - Name of Employee: .......4"0 4 4. 7., é?
. Placepm)/? = : ‘ ADesu_gnal:lon OB:ZPHC QE&QjﬁNQCYML ﬂ
Date:.ﬁ&j-m/ 2026 a " Departmient: Bj Hy/b? V/jﬁﬂ%/?gﬁ ;

. e s e -

------------------------

Note: Please s'ign each page of the daclaration Asset declaration forrm -

sy T pres’cﬁb‘é’d format.”

Se YT

must be in A4 size white paper with computer typed (smgle sida) . 2SS



